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tho border village of Nubirapara in Nadia 
Imtrict on the 27th.June, 1971 ; and 

(b) if 10, the findings thereof and the action 
taken by Government in the matter? 

THE' MINISTER OF STATE IN THF. 
MINISTRY OF HOME AFFAIRS (SHRI K. 
C. PANT). (a) and (b). The CUll ii under 
police in""tigation. 

......... Air DroppIa. fill CIIIMR LkeIa-
.................. DIRrIat (OrIuaj 

-1285. SHRI ARJ'JN SETHI : Will the 
Millilln' of HOMP. AFFAIRS be pleased to 
.ate : 

(a) whether' GO\'t'rnmcnt are aware of the 
"ported air dropping of Chine.., literature, 
uansmiller etc. in the village Jhwnuru, P. S. 
Raibaga, Di,triet Sundergarh, Orissa; and 

(bl if 10, the st~ taken by Government 
in this reprd ? 

1HE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DFPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHAl : <a) aDd 
(b). There il no luch information. However 
facts are being ucertained from tbe State 
Government. 

Graat fill ...... P_on to Rep~ u_ 
................ I_ ........ U-

f_ CapItol GooIh ... Raw MaterIal. 

-1286. SHRI ERASMO DE SF.Q.UEIRA : 
Will the Minilter of FOREIGN TRADE be 
pleaaed to Itate : 

Cal the power available to Regional Licen-
.ing Authorities to grant import licen«s Cor 
the import of capital goods without reference 
to the Central organisation ; 

(b) whether any enha~crment of these 
powen ,is proposed and, if so, the particulan 
of the propoeed cnhaneem"nt ; and 

(e) whether any' limilar ddgation i. pro· 
poled for the import of raw material. ? 

THF. MINISTER OF FOREIGN TRADE 
(SHRI L. N. MISHRA) : (a) A statement i. 
laid on the Table of the Houlle. 

(b) No, Sir. The power for lhe ,rant of 
import lieetICIIs for machinery to UDall lCale 
indultrial units by the n:cional Iicenoing 
aUlhoritie. has already been enhaneed this 
year Crom lb. 8,fXJJ/- 10 lb. 12,fXJJ/- u referred 
to in the attached statement. 

(c) The rejrionallicenling authorities con-
cerned have already adequate powrn to COn • 
• ider applications for impott of raw materials 
by &ctual users. ' 

SlaUlruI/J 

.""pplications for import of Capital Good. 
in the following a.s are i:OnlIidered by the 
regional licensing authorities on the rerommen-
dations of the sponsoring authoriti... con-
cerned and II1bject to cleataace from indi-
geDOUl angle, without rd'rrenc:e to the Head-
quarten Organiaation of the Chief Control-
I", of Imports and Exports : 

(i) JoitU CIrU/ COIIIMk, of Irnpom .. 
EqiJrts, Bombay : 
Textile machinuy (eKCept for jure' 
and hemp) and hosiery knitting 
machinery. 

(ii) J.W Cltiif Q,.,..u. -/I¥tIs" 
&/ItIN. G4kItIM ~ 
Machinery for Jute, Rope, Hemp, 
Coal Mining, Q, .. rries and Tea, 
industries. I 

(iii) ll6,itmal LiulUitt, .411l1rDriliu eo_· 
-:' 
Machi~ry for va!u, not exceeding 
Rs. 12,000/. for import by amall 
_Ie industrial units, escept those 
engaged in the industries referml 
to under (i) and (ii) above. 

"-: The regional licensing authorities 
may obtain advice from the CCI&.F., 
New Delhi on the interpretation DC 
any specific point of policy, if they 
co...ufer nec:euary. • ' 

Al-lDnt betweu Iadla ... G. D. R. 
f_ Jobst -.-...... to BapI_ 1o ... pIIHIc 

Waft Alleocpd_ 

.1287. SHRI N. S. BISKf: Will the 
Minilter of SCIENCE AND TECHNOLOGY 
be pleaaed to state : 

(a> whether an agreement ~s been signed 
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betw-. India and the GermE Democratic 
Republic 10 unclcr!ab a piol ~ prqiect 
10 a:p1ore ioooIpberic wave abecxption ; aad 

(b) if so, the terms and condi tiona of lhe 
ag_t along with the expr1Mditure ,in temu 
of rupen and foreign ""chaotl~, otparately) 
likdy 10 be imcWTCd 011. the projcct ? 

THE MINISTER OF PLANNING AND 
MINISTER OF DEPATIMF.NT OF 
SCIENCE AND TECH!IlOLOGY (SHRI C. 
SlTBRAMA.l\l1AM\ : (a) The Government 
oflndia and tbe GOYemm~t of the G.-rman 
Democralic Republic have sigpI:d a Proloc:01 
... 23rd June, 1971 enabling the G. D. R. to 
lund over an apparatus for _i,. the 
iOlKlllpberie ab!or;»lion 0( ekcrro-Mapaetie 
waves. 

(h) A ropy of Ihe Protocal is laid 011 the 
Tabk of the HOUle. [Placed in Libtrary. S. 
No. LT-708f7\] 

The apparatul i. valued at about US 
, 200,000 equivalent 10 aboo.ll R.. 15 laltho. 
The Indian .ide il ~ibk for thr nution 
and uplleep of the apparat.u for which 00 

estimate of expenditure has been mad". 

-1288. SHRI GANGA REDDY : Will the 
, Minilter of COMMUNICATIONS ~ pIeuaI 

10 state : 

(a) whelher the Indian Airlinu has de-
manded a hig .... z _il rate ; and 

(b) if.... whether Govenunenl propooc: 10 

aise lhe preteDt ratel of Poot Cards ele. ? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNAj : (a) 
Vcs, Sir. 

(b) Not for lhe preteDI. 

.... AP-d- ............ ,., T .... 
I ........... .,..... .. TrIp.na 

-t289. SHRI JYOTIRMOY BOSU: Will 
lhe Minilter of COMMUNICATIONS be 
pIeaIed to ltate : 

(a) wbether the youth and IIOOenll organi-
salion. in Trip!lra Itaged a mlW agi lation on 

tIM: 25rd June, 1971 heca.- of c:ontinuoUi 
railure of the P&T tele-comDlDication lY"teIDi 
and 

(b) if 1ft, lhe Iteps taRn in the matter ? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): (a) and 
(b). Yet. However, the threatened qitaliOD 
has nlll materialiaed. There hal been DO rai\are 
oftelec:ommunicationa in the State. The POIt-
muter G~, A_ 11M been in ,.,.....1 
touch with lhe Chief Secreawy, Trlpura to 
atcertaiD any feasibk T~kcommunieatiOD reo 
quiremeall ia the area. 

......... ,., Claualcal c..pla at a Pen T __ 

-1290. SHRI RA,lDEO SINGH: Will the 
Minister of FOREIGN TRADE be ple~1ed 

to IWe : 

(A) whell..,r a dilCuuion took place between 
the Central Government and French and 
Japanese DeI"1r4tions "'!fllrdilll! ~ttinl! up of 
CbmUcal Compks at certain Port town ; and 

(b) it 10, the decilioOi taken in the matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE \SHRI 
A. Co GF.ORGF): (a) No, Sir. 

(b) Does nol arioe. 

c-tNIO .... __ B pl., ........... .............. 
5429. SHRT ZULFIQl'AR ALI KHAN: 

Will the PRll'IfE MINISTER be pleued 10 

refer 10 th~ reply given 10 LlOitarrecl Queslioo 
No. 9935 on th, 16th May, 1969 regarding 
Central Govemm~nt employ_ and Itale: 

(a) the totitl number of oIIicials working 
in Ihe Central Secretariate Srrvicea, category-
wile (includiDI! CI ... III and ClallIV), as 
on the ht May. 1971 ; and 

(bl the number of MUllims in each of the 
at~-menlioned eare,oriea ? 

THE MINISTER OF STATE IN THF 
MINISTRY OF HOMg AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MfRDHA): (a) and 




